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(@) whether it is a fact that India is not having a Data Secure Status;
(b) if so, the reasons therefor; and
(¢) what arc the steps Government is taking to have this Status?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI D. PURANDESWARI): (a) to (¢) The Europecan Union (EU)
had commissioned a Report in 2010 to analyse the adequacy of protection of
personal data provided in India. This report had not recommended India to be
granted the data secure status. Government through various fora has taken up the
matter with the European Union requesting the EU to grant India data secure
status, capturing the developments after the amendment in Information Technology
Act (2008) and the rules framed thereunder in 2011.

Benefits of SEZs to rural and agro industries

1250. SHRI BHUPENDER YADAYV: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(@ whether Government has ascertained the number of rural and agro

industries being benefited from Special Economic Zones (SEZs);

(b) whether the rural and agro-industries in the SEZs have been able to

generate adequate amount of revenue for Government;

(¢c) if so, the percentage of total revenue generated by the Special Economic

Zone from such industries;
(d) if not, the reaction of Government thercto; and
(¢) the corrective steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI D. PURANDESWARI): (a) to (¢) Since Special Economic
Zones (SEZs) Act and Rules were notified in February, 2006, formal approvals have
been granted for setting up of 11 SEZs for Agro and Food Processing, out of
which, 9 SEZs have been notified. Many of these SEZs are in the process of
becoming operational. The total physical exports from these SEZs in 2011-12, have
been to the tune of Rs. 1792.3 crore. The Units engaged in the manufacture of
agro and food products are mainly exporting products including those manufactured

using castor oil, processed graded spices, canned tuna fish, scer fish, shrimp,
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squid, cuttle fish, packaged tea and coffee, fruits, coconut shells, snack items and

mixed vegetables etc.

These SEZs have resulted in generating additional economic activity in the

arca as well as providing direct and indirect employment to the local population.
Improving level of industrialization in Bihar

1251. SHRI NK. SINGH: Will the Minister of COMMERCE AND INDUSTRY be

pleased to state:

(a) whether it is a fact that Bihar's industrial sector contributes only about
16 per cent to its Gross State Domestic Product (GSDP) as against 26 per cent for

the national average;

(b) whether Government is considering any measures to improve the level of
industrialization in Bihar by promoting public and private investment incentives; and

(¢c) if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI D. PURANDESWARI): (a) Yes, Sit

(b) and (c) Government has taken various measures for improving the
industrial growth in the country including Bihar. These measures include Industrial
Infrastructure Upgradation Scheme (IIUS); integrated Leather Development
Programme (ILDP); scheme for Assistance to States for Developing Export
Infrastructure and Allied Activities (ASIDE); Micro and Small Enterprises — Cluster
Development Programme (MSE-CDP); scheme for Integrated Textile Parks (SITP);
Technology Upgradation Fund Scheme (TUFS); etc.

The Government of Bihar has a scheme for Integrated Development of Food
Processing Sector in force. It has also announced the Industrial Incentive Policy,
2011, for next five years. The policy is effective from 1st July, 2011. Details of both
the schemes are available on the website of the Department of Industry,

Government of Bihar (hitp.//industries.bih.nic.in).
Need for changes in administrative system to start new industries

$1252. SHRI RAM JETHMALANI: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

TOriginal notice of the question was received in Hindi.



